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Symbol of CPI (Marxist)

1335. SHRI SAMAR GUHA: Will the
Minister of LAW AND SOCIAL WELFARE
be pleased to refer to the reply given to
Unstarred Question No. 2531 on the 11th
March, 1969 regarding ‘Hammer-Sickle Star’
election symbol allotted to the Communist
Party of India (Marxist) and state:

(a) whether such Election symbol can be
considered as undermining the basic concept
of India’s sovereignty and national
independence;

(b) whether the use of such symbol is a
direct attempt on the part of CPI (Marxist)
to invest foreign influence in the mind of
Indian electorates; and

(c) whether in defence of national sove-
reignty and national independence of our
country, Government propose to draw the
attention of the Election Commission that
no symbol which bears resemblance with the
State symbol of any foreign country should be
allotted any party and that the election
symbol given to CPI (Marxist) should be
withdrawn ?

THE DEPUTY MINISTER IN THE
MINISTRY OF LAW AND IN THE
DEPARTMENT OF SOCIAL WELFARE
(SHRI M. YUNUS SALEEM): (a) No, Sir.

(b) Government have no views in the
matter.

(c) Does not arise in view of answer to
part (a) above.





